Central Administrative Tribunal
Principal Bench:New Delhi

OA 2183/95 .
New Dethi, this the 7th day of October., 183& ?
Hon'ble Shri A.V . Haridasan.Vice Chairman +J) %’
Hon'ble Shri S.P.Biswas . Member (A) .
Shri Yog Raj Singh S
Posta! Assistant, Ci
, (Under Terniination) Py
La;mﬁ Nagar Post QOffice. :
TEThT . ..Applicanr o
By None ?f
& . ‘.
Versus b
1. The Director Postal Services (P). e
0/0 The Chief Post Master General, e
Jﬁ New Delhi- . ¢
2, Sr. Supdi. of P.O. Delhi, !
(East Division), .
Delhi, ‘
3. Ministry of Communication,
through its Secretary,
Unton of India. e
New Delhi. . Respondents L
(By Advocate: Shri S.Mohd. Arif) it
ORDER (ORAL) |
by Hon'ble Shri A.V.Haridasan., Vice-Chairman (.. jff 
a N
& None appears on behalf of applicant even on the :
& second cal! and none had appeared on the previous dates of .;?
hearing also. It appears that applicant 1S no more f;
interested in prosecuting the matter and the O0& js. |
therefore, dismissed in default and non-prosecutton without
any order as to costs.
(SMz;giﬁwasT”’—" (A.V._Har dasan) :
ember (A) - Vice Cha:rman(J) :
naresh -




